I TEM No. 1A Court No. 3 SECTI ON | VA

SUPREME COURT OF I NDI A

Civil Appeal No.2062 of 2002

KARNATAKA STATE | NDS. I NVT. & DEV. CORPN. LTD. Appel l ant  (s)

VERSUS

M S. CAVALET INDIA LTD. & ORS.
ndent (s)

Wth CGvil Appeal No.2063 of 2002

[Heard by Hon' ble Y.K  Sabharwal and Tarun Chatterjee, JJ.)

Date : 30/03/2005 These appeals were called on for pronouncenent of

j udgenent today.

CORAM :

HON BLE MR JUSTICE Y. K. SABHARWAL

HON BLE MR JUSTI CE TARUN CHATTERJEE

For Appellant (s)

M. Naveen R Nath, Adv.

M. E.C. Vidya Sagar, Adv.

For Respondent (s) M. R P. Dave, Adv.

M. Sanjay R Hegde, Adv.
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Hon' bl e M. Justice Y. K. Sabharwal pronounced t he
enent of t he

Bench conprising M. Justice Y.K Sabharwal and M. Justice Tarun Chatterjee.

REPORTABLE.

(N.  Annapur na) (Phool an Wati Arora)

Court Master Court Master

[ Signed judgement is placed on the file]
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